
123 Written Answers       [ RAJYA SABHA ] to Questions 124 
IMPORT OF ALLOY STEEL BY JINDAL ALU-

MINIUM FACTORY, BANGALORE 

1180.  SHRI SUKHDEV PRASAD: SHRI 
G. A. APPAN: 

Will the Minister of FOREIGN TRADE| 
f^w a^q^ ,pft be pleased to state: 

(a) whether it is a fact that the DGTD had 
recently recommended the issue of a licence 
for the import of alloy steel for the Jindal 
Aluminium factory, Bangalore for their 
regular  consumption; 

(b) whether it is also a fact that the non-
cooperative attitude for the Asst. Iron and 
Steel Controller, Fari-dabad was responsible 
for the non-issue of the licence to the factory 
on account of which the production pro-
gramme of the factory was obstructed 
resulting in part-closure of the factory and 
mass retrenchment of workers therein; and 

(c) if so, what action has been taken 
against the persons responsible  for  creating  
such   a  situation? 

THE DEPUTY MINISTER IN THE 
MINISTRY    OF    FOREIGN TRADE/ 
(SHR A. C. GEORGE): (a) Yes, Sir. M|s. 
Jindal Aluminium Private Ltd., Bangalore 
made two applications during 1970-71 for 
import of alloy tool steel (hot die steel), and, 
licences against both these applications have 
been issued. 

(b) No Sir. 

(c) Does not arise. 

 

 
t[U.P.S.C.  CLERICAL GRADE 

EXAMINATION 
1181.  SHRI    D.  THENGARI:    Will 

the PRIME MINISTER/      SWT    *T*V be 
pleased to state: 

(a) what are the reasons for fixing 
the age limit at 21 years for admis 
sion to the Clerical Grade Examina 
tion which is being conducted by "-.lie 
U.P.S.C. 

(b) whether any proposal to increase the 
age limit from 21 years to 25 years for the 
said examination is under Government's 
consideration: and 

(c) if not, what are the roasons therefor?] 

 


